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Written Arawers 48
Export of Human Skelebous

9278. SHRI G. Y. KRISHNAN: Wil
the Minister of COMMERCE be
pleased to state:

(a) whether India has been ex-
porting human skeletong to  foreign
countries; and

(b) if so, since when and the fore-
ign exchange earned during the last
three years, year-wise ang eountry-
wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) Yes, Sir.

(b) Human skeletons are mnot
separately classifieq in the Revised
Indian  Trade Classification and,
hence, no separate export statistics
for this item are readily available.

Bonus ghares issaed by Companieg

9279. SHRI RAM PRAKASH: Wil
the Minisler of FINANCE be pleased
to state;

(a) whether a large number of
companies have issued bonus shares
during the last one year; and

(b) it s0, the names of the compa-
nies which have jesued such shares?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
PRANAB EKUMAR MUKHERJSE):
(a) and (b). Names of Companies
who have issued bonus shares during
the financia] year 197475, as per
reporis received, are given in the
Statement laid on the Table of the
House. [Placeg in Library, See No.
LT-8732/75.]





